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CRL. M P. Nos. 17641-17642/ 2008 in CRI M NAL APPEAL NO 968 OF 2008

MONI CA KUMAR & ANR. Appel I ant (s)
VERSUS
STATE OF U. P & ORS. Respondent ( s)

(Appl n(s) for direction and exenption fromfiling OT.)

Date: 07/11/2008 This matter was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTI CE CYRI AC JOSEPH
For Applicant(s) Appl i cant-i n- person
M . Siddhart ha Chowdhury, Adv.
For Respondent (s) M. Amt Anand Tiwari, Adv.
M. B.K Prasad, Adv.
M. P. Parneswaran, Adv.
M. Pranod Dayal , Adv.
M. Shail Kurmar Dwi vedi, Adv.
M. S. Chandra Shekhar, Adv.
M. C.D. Singh, Adv.

M. Kaml endra M shra, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List the matter before a Bench of which Hon' ble M. Justice
Lokeshwar Singh Panta is a menber.
(A S. BISHT) (PUSHAP LATA BHARDWAJ)
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